
LOK SABHA DEBATES 

LOK SABRA 
ThuTsday, March 10, 1960jPhaiguna 

20. 1881 (Saka) 

The Lvk Sabhn met at Eleven of the 
Clock. 

lMR. SPEAKER in t/,e Chair) 

ORAL ANSWERS TO QUESTIONS 

Saline Watel'li in Orissa 

+ 
"74L ISbn s. C. Samanta: 

l Shri Sanganna: 

W ill the Min;,ter of Irrigation aDd 
Power be ~  to refer to the reply 
given to Starred Question No. 1101 on 
the 21st December, 1959 in respect at 
talin£' water in Orissa and state: 

(a) whether the report from the 
Government of Orissa for financing 
111. Icheme Wlder the "Grow More 
Food" btl!:' been received; 

(1,) it so, the estimated cost of the 
scheme; and 

( c) whether it has been approved 
by the Government of India? 

The Deputy Mlnlster of ImgaUon 
aJUI Power (Shri Batbl): (a) No, SIr. 

(b) and (c). Do Dot arise. 

Sbrl S. C. 81 81 ~  May I know 
.... hether it i. a fltd that wh"., 
embankments give way, floods occur 
in the area and if so, why the Irriga-
tion and Power Ministry is not look-
in.p to the keepin" of' !he embank-

~  in good condition? 

Sm'1 Hatbl: This question was con-
sidered at the nleeting of the Central 
-409 (Ai) LS.-1. 

5°72 

Flood Control Board. These embank-
ments were constructed to check the 
saline water flowing into the area. 
under the Grow More Food scheme 
and when they have been damaged. 
naturally it should be repaired from 
the funds available in the Grow ~ 

Food scheme. 

Shri S. C. Samaota: Is it not a fact 
that this is a crisis that one depart-
ment js tailing the \'('sponsibility and 
the other is nol taking? May I know 
whether lhe Grow More Food Cam-
paign is being hamperod by this? 

Shrl Ha'hi: There is no crisis. In 
tact, we have informed the Orissa 
Govornment-a representative of the 
Orissa Government also was present 
-that the Centrul Government will 
gi ve assistance under the Grow Mor,. 
Food scheme. They have only to pre-
pare an estimate and send it to th. 
}t'ood and Agriculture Ministry. There 
is no question of not allowing it. 

Shrl Cblntamonl PBDigrahl: May I 
know whether the Deputy Minister i" 
aware whether during the plan for 
1960-61, the State Government ha. 
slIbmittf'd any plan for protecting or 
constructing new saline embankment, 
and jf so, what are those schemes and 
what Is the ~  they have asked for? 

Shri HaW: As I said, the repairing 
of this saline embankment scheme 
f6.lls within the purview of the Grow 
More Food scheme. It would not 
come before the Irrigation Ministry. 

Shri CbIIltamoDl Panlgrahl: May I 
know whether the Government ot 
India has made any allocation on thill 
head to any of the State Governments 
in the coastal areas? 

Shrl Hathl: I do not think. 
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Shrl Supakar: If it is the case of 
the Government of India that the 
Oris3. Government did not approach 
the Irrigation and Power Ministry on 
this topic. may I know. if they have 
approached the Irrigation and Power 
Ministry, and what is their proposal? 

Shri Hathi: I have already stated in 
t!E! very beginning thnt this question 
either of finding money or qualifying 
these schemes for repairs should find 
a proper place under the flood con-
trol '.neaSllres or under the Grow More 
Food scheme was considered at the 
meeting of the Central Flood Control 
Board, where the Minister from 
Orissa was also present. The decision 
of the Board was that this should 
prop<!riy qualify under the Gruw More 
Food scheme and not under the flood 
con trol measures. 

Shrl S. C. Samanta: The han. Food 
and Agriculture Mini3ter is here. May 
I know whether any such scheme has 
come to him and jj' so when? 

The Minister of Food and AgrlcuI-
tue (Shrl S. K. PatH): We are con-
sidering between the two Ministries 
the best way of solving the question. 

Firing on Train near Charkhi Dadri 

·749. Shrl Ram Krlshan Gupta: Will 
tho Minister of RaUways be pleased 
to slate: 

(a) whether it is a tact that there 
was a firing incident on IBDB train 
running between Charkhi Dadri and 
Munheru on the 27th December, 1959; 

(b) if so. the nature of 1088 suffered 
and whether any passenger was killed 
or injured; 

(e) whether the matter has been 
investigated; and 

(d) if so, with what result? 

The Deputy Minister of Rallwars 
(Shri S. V. Ramaswamy): (a). (c) 
and (d). It has not SO tar been 
established whether it was a case of 
firing or stone-throwing. The matter 
is, however, being vigorously enquir-
ed into by the Police. 

(b) No passenger was kiJIed or 
injured. Only 3 glass panes of carriage 
windows were broken. 

Shri Ram Krlshan Gupta: May 
know whother it is a fact that some 
M.L.A. of the Punjab Assembly was 
travelling in the compartment. the 
glass panes of which were ~ 

Shri S. V. Ramaswamy: Subse-
quently the police came to know thal 
one M.L.A. was travelling. He said. 
"it it was a gun-shot. then it wag 
aimed at me"; hut he was not sure. 
The police contacted the railway 
employees also. They said that they 
did not hear of any report of a gun. 
Subsequently the M.L.A. said that he 
would give information about the two 
persons whom he suspected. He has. 
tlJt given so far any inionnatiofl. 

Shrl Raghnnath Singh: May I know 
whether the first information report 
was lodged in this case and whether 
there is mention ot firing or stone-
throwing in the flrst informatinn 
report? 

Shri S. V. Ramaswamy: The lint 
information was given by the Guard. 
He said that certain glass panes were 
broken in the brake-van and in the 
compartment next to it. That is all 
he said. It was not clearly stated 
whether there was stone-throwing or 
gun shot. 

Shri S. M. Banerjee: The incident 
took place on 27th December, 1959 and 
the hon. Deputy Minister has stated 
that he is not sure whether it was a 
stone or a bullet. May I know whe-
ther anything was found, whether II 
brickbat was tound or a bullet? 

Shrl S. V. Ramaswamy: The police 
have vigorously searched and the,. 
have made enquiries. They examined 
the train also and searched it to 
establish whether it was a case of gun 
shot Or not; but nothing could be 
established. 
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RourkeJa-Bhllal RaIl Link 

·751. Shrl B. C. Mulllck: Will the 
Minister of Railways be pleased to 
refer to the reply given to Starred 
Question No. 310 on th" 16th February, 
1959 nnd state: 

(a) the actual progress made sO far 
with regard to the construction of a 
new double railway line from Rourkela 
to Bhilai steel plant; and ' 

(b) when it is ~  t{) :.k C;;Jll-

plet.ed? 

l'he Deputy Mlals!er of Railways 
(Sbrl Shahnawaz Khaa): (a) About 
94 per cent. of the doubling work ha. 
been completed. 

(b) The complete line is expected 
to be opeIled for goods tratllc by 
April, 1960 and for passenger traffic 
by March, 1961. 

Shri B. C. Mu11lck: May I know 
what amount of money is to be spcnt 
on the cons lruction of this line? 

!lhri Shahaawaz Khan: The amount 
110 be spent on the ftrst phase from 
Rourk .. la to Bhilai is Rs. 21,16 erores. 

Air Services 

·15t. Sbri Vldya Charan Shakla: 
Will the Minister of Transport and 
Commuaica:ioas be pleased to lay • 
statement showing: 

(a) the particulars of occasions on 
which changes had been effected by 
'he Indian Ail'iines Corporation in its 
schedule of services and route pattern 
during the last 3 years; 

(b) on how many such occasions, 
advance notification of the proposed 
changes was given by the I.A.C. to the 
travel agents and public and by what 
margin of time; 

(c) whether it is a fact that the 
travel agents and some of the State 
Governments have ~  and 
expressed concern at such frequent 
changes made by the I.A.C. in ita 
IIChedul .. and route pattern; and 

(d) if so, viiU. what results? 

The Deputy Minister of Civil Avia-
tion (Shr! Moh;uddin): (a) to (<i). I 
lay " slak,nc,lL 011 :1", Table of the 
House. I See Appondix II, annexure 
No. 45.J 

Shrl Vldya Cbaran Shukla: What 
are the specifi,' n,asons why the Cor-
poration could not giVe more than 10 
days' notice of the change in their 
schedule" to the ~  and ir:n'el 
agents, as mentioned in the ~  

Shri Mob,uddin: I am afraid I shall 
not ~ able to givt· any specific reason. 
There have been so many reasons, 
perhaps delay in the programme, last-
minute changes and so on. But I do 
agree that thi. short notice is ralher 
undesirable. 

Shrl Vldya Charan Shukla: May I 
know if the Government realise that 
these frequent short notice changes in 
the schedule of operation work as a 
grea 1 bandicap in tourist promotion 
work in the country and in view of 
the fact that tourist promotion and 
control ot airlines vest in the same 
Ministry why Government have not 
been able to co-ordinate the activities 
of I.A.C., so that the tourists who 
come to India are not put to any 
trouble? 

Shri Mohluddln: I have jIj,<t stated 
that short notice is not -be desir-
able. Of course, the sentiments that 
have been expressed in till, ~ will 
be conveyed to the concerned quarters. 

Shri Sadhan Gupta: May I know 
the reasons why on certain occasions, 
only two or three day,' notice has 
been given for making changes in the 
schedule? 

Mr. Speaker: The Deputy Minister 
said he was not able to give the 
details. He also feels it is undesir-
able. 

Shrl Sadbaa Gapta: He said it about 
10 days' notice. The statement says 
that notice has been given for 10 days 
or more. But in some cases, even 
with two or three days' notice, change. 
are being made. 

Shrl lIohladdiJa: There are certain 
occasions when two Or three days' 
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notice was given. But these are 
merely for local services and not tor 
the route pattern as a whole. 

Shrlmati Renu Cbakravartty: Is 
there a definite time schedule when 
the whole matter at changing the 
timings at passenger traffic is under-
laken by the I.A.C.? Otherwise, are 
We to conclude that it is taken up 
any time any day and changes are 
brought about? 

Shrl Mohluddln: Broadly speaking. 
the route pottern i. changed, if neces-
sary, twice i.i ycar-"jUUlmer and winter. 
But of course, certain local changes 
arc made from time to time. As I 
have already stated. short notice i, 
undesirable. 

Shri Vldya Cbaran Shukla: I want 
to know the difficulties that the 
Ministry is facing in correlating the 
activities of l.A.C. and tourist pro-
motion. Since both are under the 
control at the same Ministry, why is 
it not being achieved? 

Shri Mohluddln: do not think 
there are any difficulties. Of course, 
we will try to see that no undue 
hardship is caused on account of 
frequent changes. 

Late Runninr 01 G.T. E"PI'!IIs 

+ 
'754. jShri S. M. Banerjee: 

l Shrl A. K. Gopalan: 

Will the Minister at RaIlway. be 
~ ~  to slate: 

(a) whether the G.T. Express trom 
New Delhi to Madras was constanUy 
running late during the month of 
January, 1960; 

(b) if so. the reasons therefor; and 

( c) th c steps taken to improve the 
punctuality of this train? 

The Deputy Minister of RaIlwaya 
(Shrl S. V. Ramaswamy): <a) No, Sir. 
The train arrived Madras Central 
right time on 24 occasions during the 
month. 

(b) and (e). Do 110t arise. 

Shrl S. M. Banerjee: I want to know 
whether only the time at departure 
from a particular station and the 
arrival at the destination are taken 
into account for deciding the lale-
running and not the arrivals at the 
intermediate stations. 

Shrl S. V. Ramaswamy: That is so; 
only the arrival time at destination is 
taken into account. But then I must 
submit to the House that we are 
main taining a complete record to· see 
that the trains are maintaining punc-
tuality at important junctions in the 
intermediate stations also. We are 
tryi"g to periect it. 

Shrl ThIrumala Rao: The han. 
Minister was telling us about the 
arrival of trains at Madras Central. 
What about the arrivals in New Delhi! 
How many times was it late? 

Shri S. V. Ramaswamy: Trains tram 
Madras to Delhi are late more often. 
That is because on the journey from 
Delhi to Madras even though there are 
delays on the Central Railway section 
it is made up from Bezwada to Madra. 
where there is partial doubling. On 
the journey tram Madras to Delhi, 
even though the train. arrive at 
Bezwada in right time, they are 
delayed on the Central Railway section 
because at a number at engineerin, 
works and crossings there. 

Shrl Narasimhan: Have Government 
noticed the tact that in many cases 
the G.T. express arrives at the station 
before the terminal station, whether 
it is Delhi Or Madras Central, fairly 
according to time and that the late 
running is only at the last lap at the 
journey? In the intermediate stations 
it is running according to schedule. 

Shrl 8. V. Ramaswamy: That is not 
so. There is a long stretch ef run 
tram Bezwada to Madras and from 
Mathura to DelhI. So, there is a lot 
Df cushion in these two sectors 8IId 
any time lost in the. interimediale 
oection is made up in the last stap. 
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Shrl NarulmhaD:' I did not say that 
it is made up; I said "lost". 

Mr. Speaker: He says that the ~ rain 
services in the intermediate stations 
are all right but when they come 
with;n the .. asy distance of the ter-
minals they are stopped. 

Sbri S. V. Ramasw&m3": Sometimes 
that also happens. 

Mr. Speaker: Is it so otten! 

IIhr! S. V. Ramaswamy: There ia 
lack of platform capacity in Madras 
station. When the trains reach near 
the Madra. Central station there is DO 
platform to receive the train •. 

Shri Thlrumala Rao: Will the 
C ... ntral Railways be asked to see that 
thp.c delays are avoided as far as 
possible. hecause the Central Railways 
~ more responsible for the delays than 

the Southern Railways? 

The Minister of Railways (Shri 
larjivan Ram): That is our effort. 
But u number of engineering :works 
are going on in the Central Railway. 
As soon as those engineering works 
.. ro rompleted. we hope to f'xpedite 
this Irain. As a matter of fact, our 
intention is that from the lst of April 
there should be further improvement 
In the running of the G.T. Expres •. 

~~ ~  

~ ~ 1 ~ ~~ 
~ ~~ ~~ ~ 'R ;;rQj ilR it ~  
~ ~ ~ iF ~ ij- tf9"""'" 'fit ~ i\' 
~~ ~ ~ 
~~~~ ~1 ~1  
~ ~~ ~ 

~ ~  ;mil 
~ ~ 

~ ... 
Mr. Speaker: Is the hon. Member 

making a suggestion? 

~~  1 ~~~~ 
~~~ ~~ 

~~~ ~  
~ 'Ii"i' fiI;llf;;rrzr, ~  ,0 fir;{c,'IiT 
'Ii'i ~ ij' <lim '1:j 'lli ~  WIT ~  
t m ~ w ~ it ~ ~ 
~ t? -." ",' .. ' J . -..;:;., ... ..-: ... ;. _...t.:,J,..;.'-r.-i:. ~  101 .... , . .... ;-, It, ~ 1:1'1': ~ ~ 
~ it iIiI<'I1llT f.J; !1M ~ ~ 
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~~~ ~ ~  
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Atomic Garden In New Deihl 

"755. Dr. Ram Subbag SiDgh: Will 
the Minister of Food and Aa"ricuUure 
be pleased to state: 

(a) whether an Atomic Garden is to 
bl: established in New Delhi; and 

(b) if so, what are its advantages? 

The Deputy Minister of Agriculture 
(Shri M. V. Krlshoappa): (a) Yes. A 
cobalt 60 Gamma Field Radiation 
Unit, also known as Gamma Garden 
is being set up at the Indian Agricul-
'ural Research Institute, New Delhi. 

(b) The Gamma Garden can be used 
for creating new variability in crop 
plants and would thus help crop 
improvement through the breeding of 
new varieties. The Gamma Garden 
can also be used for creating new 
variations in insects and micro .. 
organisms. With its help experiments 
relating to the control of insect pests 
through sterilisation, and on preserva-
tion of food material through the usc 
of radiations, can also be conducted. 

Dr. Ram Snbhsr Slnrh: What are 
'he plants which are planted there? 
What is the estimated expenditure for 
running this atomic garden? 

8brl M. V. JtrIslmappa: The esti-
mated expenditure, including the 
rec ... ring expenditure of Rs. 18,000 
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pCI' year, is Rs. 2l lakhs. 'l'he garden 
is almost complete arid it will con.t! 
ldo operation very soon. The word 
~  is a popular scientific name. 

We are not goinll to plant any plonts 
thcl''', 

Or, Ram Sabhag Singb: What is the 
,,"'POSl' of operating this garden? Will 
I he advantages derived from this 
garden be transmitted to the agricul-

~ i;;ts"! By what time the Govern w 

HII'nt or the IARI will be in a position 
to know the advantages? 

Shri M, V. Krlshllappa: This is just 
dH ~  to make use of atomic 
ellergy in agriculture. Through radia-
tion we can preserve food materials. 
The (xpositioll of some of these plants 
t() radiation will assist the variability 
i r: ~  plants. Control of pests and 
mSl,cts is possible tbrough sterilisa-
\inn. There is great scope for making 
n.'. of this energy for the develop-
ilwnt 01 agriculture. 

Sbri Ramanatban Chettlar: What v, ell be the cost of this atomic energy 
garden? 

8hrl M. V, Kl!'ishnappa: I have stated 
that Rs. ~ lakhs have already been 
"pent. 

Shri Hem Baraa: Since there are 
flO plants in this atomic garden, is the 
'word "garden" not a misnomer in this 
case? If so, do the Government pro-
pose to change this name to some 
other name? 

Shrl M. V. Krishnappa: It is a 
!:"ientilie name used generally in 
SClen tific parlance tor Gamma rays. 
It i. caUed Gamma garden. 

(-t--. Survey Plane Crash 

+ rShri Ra,hunath Singh: 
"15'1. ~ Shrl S. A. Mehdl: 
/.' L Shri Maclhasadan Rao: 

/Wi.ll the Minister of TraDsport aDd 
Communications bl' pleased to state: 

(a) whether it is a fact that an air-
craft of the Air Survey of India crash-

ed on the morning 01 22Dd JanWl1'1, 
1960 on its way from Hyderabad to 
Nagpur; and 

(b) if so, the reasons fDr the crash? 

The Deputy Hlnlster of ClriI 
A,latlon (Sbri Mohluddln): Ca, Y''<, 
Sir. 

(b) The accident is under investi-
gation. 

Shri Baa-haDath Slbch: When Willi 
the aircraft last serviced and found 
fl.t? 

Shri Mohludclin: I have just nDW 
stated that the investigation is goin, 
on. All these details are giv('n in the 
investigation report. 

Shrimatl Renu Cbakravartty: I4a7 
I know whether the certificate of air-
worthiness was overdue? 

Shri Mohiaddin: I have just now 
.tated that all these details nre being 
examined and will be incorporated in 
the report. I have not got the infor-
mation as to when the certificate of 
air-worthiness was due to expire. 

Shri Narasimhan: How IDng wi it 
take to get this report? 

Shrl Mohiuddin: I shall ask them to 
expedite it. 

Shri Braj Raj Singh: This accident 
took place on the 22nd January and 
this is March. Still, he has not got 
even this information. He must bl' 
prepared for the supplementaries. 

Shri Hem Baraa: The information 
about the air-worthiness certificate 
could have been obtained in a minute. 
Nhy was it not done? 

Shri Mohiadclin: I haVe not got it 
with me: I call get it from Calcutta 
"here the plane is based. 

Shrlmati Bena Chakravartt,: That 
information i. always available with 
theDGCA. ~ 
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Water Supply for lluu1a CoaUlelds 

+ "81 J 8hri Auroblndo Ghosa1: 
. 1 Shri B. Das Gupta: 

Will the Minister of Health be 
pleased to state: 

(a) whether the scheme for water 
supply to Jharia Coalfields from 
Damudar Valley has been finalised; 
and 

(b) if so, when the soheme is going 
to be put into operation? 

The Minister of Health (Shrt Kar-
ma.r1uLr): (a) and (b). The scheme has 
been almost completed and put into 
·operation. 

Shri Auroblndo Ghosal: May I know 
whcth"r the supply of drinking water 
will be all'ected by the supply of 

~  for irrigation to the lower 
Damodar Valley? 

Shri Kannarkar: I do not think so. 
I shou:d think that if it is a drinking 
water supply and even if it does 
all't>Ct, it will l'eCeive precedence. But 
I hav .. no reason to feel that it will 
affpo!. irrigation. 

Shrimati Renu Cbakravartty: Will 
this water supply be given to Jharia 
only when there is high level in the 
Damodar VallL'Y dams or will it be-
given even now when in the lower 
volley, thNC is already hardly any 
'Wbter? 

Shri Karmarkar: I have nO dellnite 
in!onnation on the subject but since 
it is a drinking water supply scheme I 
presumc thot it will be- given all the 
year round. 

Shrl Muhammed Elias: What 
amount will be contributed by the 
State Government to fulfil this scheme 
and will this water also be supplied 
to Raniganj and Assn"o! cool areas' 

Shri Karmark .... : About thL' lntter 
part of the Question I should like to 
have noticC'. Regarding contribution, 1 
may say that the Government of India 
had agreed to give an outright grant 
to the extent of 50 per cent. of the 

-rost of the sohI'm,·'. A substantial 

amount of RI. 36 lakhs was paid to 
th,> Government of Bihar in 1955-58. 
In addition to that the State Govern-
ment asked for a loan of Rs. 22·50 
lakhs. This amount was also sanc-
tion"d in 1958-59. That is the position. 

Dr. Ram Subhag Singh: As the sum. 
mer season is near at hand and it be-
comes very difficult from April on-
wards to find water in coalfield areas 
as also in Dhanbad and Jharia towns, 
may I know whether arrangemenlll 
will be completed bEfore the onset or 
the summer season this year? 

Shrl Karmarkar: I think so. ~ 
hon. Member's suggestion is import-
ant and I Sbllll convey it for expedi-
tious ruluVlction of the scheme. 

TlD1ber Treating Plaut, ImphaI 

·783. Shrl L. I.chaw S ~  Will 
the Minister of FOOd and Agrleulture 
be pleased to state: 

(a) whether the proposed Timber 
Treating Plant has been set up in 
Imphal; and 

(b) if so, the total expendituT<' 
sanctioned and spent for the purpose' 

The Deput,. Minister or Agriculture 
(Shri M. V. Krishnappa): (a) Not yet. 

(b) The expenditure sanctioned is 
Rs. 91,865 non-recurring and Rs. 26,600 
recurring. An expenditure of about 
RI. 83,700 has so far been incurred on 
the purchase of machinery and con· 
struction of buildings. 

Shri L. Acbaw Singh: May I know 
whether it is a fact that the Manlpur 
Administration is procuring ordinary 
timber worth Rs. 5 lakhs for treatment 
and also for its utilisation in eon.truc· 
tion? 

Shrl M. V. Krlslmappa: They have 
procured thl! machinery. They have 
ordered for the chemicals. They have 
also started procuring the timber. 

Sbri L, Achaw Singh: May I know 
whether precautionary measures are 
being taken for keeping this procured 
timber? 
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Shrt M. V. KrIsImappa: Yes. Sir. f'WIl i fiI;m;l m ~~~ ~  

All neceuary precautions are being qj ij; ~  ~ ij; "I1i 'Ih: .rr>r...-m 
taken. 

t2,rWorld Acriculture FaJr 

+ r Shri RamI Redel,.: 
__ Shri Pangarkar: 
.'785 :J Shri Madhusudan Rao: 'l 8hri S. A. Mehdi: 

I Shri P. G. Deb: 
l Shri Tanlamani: 

Will the Minister of ~ 
Development and Co.operatlon be 
pleased to lay a statement showing: 

(a) whether the Community De-
velopment Departments of the States 
sent groups of farmers to visit the 
World Agriculture Fair at Delhi; 

(b) if so, the number of farmers 
sent, State-wise; 

(e) the facilities afforded to the 
farmers; and 

(d) the reactions of the farmers 
after visiting the fair? 

The Deputy Minister of Community 
Development and Co.operatlon (8hr1 
B. S. Mur-hy): (a) and (b). Yes Sir. 
A statement showing the number of 
farmers State-wise who visited the 
World Agricu.ture Fair is laid on the 
Table of the House. [See Appendix 
II, annexure No. 46). 

(c) They were provided facilities of 
railway fare, transport, board and 
lodging etc. 

(d) They showed keen interest in 
the Fair and were impressed by the 
modern Farming techniques and 
standards exhibited. 

Shrl Rami Reddy: May I know 
whethel' there were complaints in 
regard to the inadequate arrange-
ments made by the Community 
Development authorities? 

Shri B. S. Murthy: We have received 
no such complaints. 

~11 ~  ~  

~ "" ~ m 1IT<'jlf ~ fit; <it fIrsr N'I' 

~  it ~ ij; ~~  of. 
Ifr fit; at '1ft ~ "lrrIfT If;r ~ ~ ~  

~~ ~~~~  qh: 
~ ~~~~~ 
''IT? 
Shri B. S. Murthy: I do not think 

the presumption of the hon. Member 
~ correct. 

Shri Braj Raj Singh: Why not·! 
Shri B. 8. Murthy: Every batch of 

farmers that came here was accom-
panied by some officer, by the BDO· 
or the SDO as the case may be, and. 
the Extension Officer (Agriculture) 
was always accompanying each team. 

~ 1T)fiA lim : W m;r.fu< Ii"'" 
oft lfll: ;mr ;;n;ffi ~ for; fil;eT ~ 'fi"f 
~ ~ ~ ~  '3if'fi"I' "'f,'I" '!o/fT 
~ '1f;;r '!it, ~ ;it;i't it ~ 'fir{; ~  ~ 
W ~ ;mr 'fi"f ~ DfT'f wr ;;rro;'1T, 
;;r;r or;m ~ 6  ~ 'Iil' ~ ~  fiI; ~ 
:;it itt qh: "I1i <:li;;mt ~ ~  

it ~  
Shri B. S. Murthy: The farmers had 

come to see the Exhibi tion. In an 
exhibition it is not only Hindi. Various 
languages all over the world were 
there. Therefore there were people to 
explain to the fal'mers in the langu-
age known to them. 

Shrl Thirumala Rao: In regard to 
part (c) of the question, has the atten-
tion of the Government been drawn 
to the fact that when a batch of 
farmers containing hundreds of them 
had to stay at another place on ac-
count of the very late arrival of train. 
carrying them, the succeeding batch 
was brought to the same place where 
there was no accommodation and 
these people were asked to clear out? 
Were all these difficulties placed 
before the Ministry! 

Shri B. S. Murthy: Yes, Sir. It ill 
& fact that certain trains a"ived 
nearly 24 hours late. But arrange-
ments were made to see that proper 
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facilities were given for the ftrst balch it ~ ~ I 'I'IT ~ W 1 ~ 
and the second batch which came on ;tt <fi';f "ITcIr.'r. it m ~ 'OOIt 
the heels of the ftrst batch. 

Shri Rami Reddy: Is it not a fatt 
that their stay was intended only tor 
two days and they cOD11.laine<i that 
they could not visit all the stalls? 

Shri B. S. Murthy: Each batch 
stayed tor three or four days. 

Shri Bal'h1lD8th S ..... h: In the 
American, Chinese and Soviet stall. 
everything was written in English as 
well L; in Hindi. Wily .. a. 110t tI1e 
same practice adopted in Indian 
ltalls? 

Shri B. S. Murthy: We were nnt in 
charge of the Fair .... (lnte7TUption). 

Mr. Speaker: In such circumstances 
I would appeal to th" han. Minister, 
who was in charge of the Fair and 
who is also present here, to explain 
t(.o the House if he knows it. 

The Minister of Al'Iiclllture (Dr. 
P. S. Deshmukh): 1 am prepared to 
giv", a reply. In some of the stalls, 
as they considered the Fair as an 
international one, thcy primarily used 
the international lan"uaUt!. But there 
were many stalls which had used 
Hindi also. So it is not correct to 
say that. 

Shri Ra,hanath Singh: In the 
Soviet Russia, American and Chinese 
• talls everything was written in 
English as wen as ill Hindi, that is, 
our national language. I want to know 
why the same practice was not 
adopted in Indian stall •. 

D.·. P. S. Deshmukh: I admit that 
this mistake was committed in many 
of the Indian stalls. We frankly 
admit it. We tried to get it rectifted 
8S best as possible. 

~ ~ ~~ 
~ ~ ~ ~ 
'IT? ~  ~~ ~ 

~ 'Ill' ~ it '" 'R 0flliIT ~ 
fiItmT 'Ii1 ~ i!t ~ ~ ~ 

~~~ ~ 
~ 1!illf '!lIT fil;ln' '1'llT? 

Shri B, S, Murthy: think the 
question is only about the farmers 
who visited the Fair and not about 
hu .. · 'l ~  illto existence and the 
relationship of the Government with 
1he Fair. 'C.. 

Telephone Exchance, Belgaum 

.,6'1. Shrl Khadilkar: Will the Min-
ister of Transport and CommunJ-
eations be pleased to state: 

<a) whether it is a fact that Belgawn 
Telephone Exchange on the 8th, 9th 
and 10th February, 1960 refused tele-
phone communication by leaders of 
Samyukla Mahareshlra Samiti to 
Members of Parliament in Delhi, re-
presenting Samyukta Maharashtra 
Samiti; and 

(b) if so, under whose authority the 
Tdephone Exchange, Belgaum acted 
in such a manner as to deprive some 
Members of Parliament from receiv-
ing information from their constitu· 
ents? 

The Minister of Transport and 
Communications (Dr. P. Subbarayan): 
(a) The Government are not aware 
of any such incident . 

(b) Does not arise. 

IIhrl Khadllkar: Has Government 
enquired whether on some pretext or 
other telephone connec!ion was refus-
ed to Delhi? That Is the only thing I 
want to know. 

Dr. P. Sabbarayan: The information 
have is that six calls were made 

from Belgaum to Delhi. One was to 
Shri S. M. Joshi. That was tried at 
11.15 hours and the gentleman was 
not available at Delhi. Then the 
other one was for Shri Khadilkar. It 
was tried at 13,25 hours and he was 
told 'nol expected in quarter of an 
hour'. The call was cancelled at 15.00 
hours at subscriber'. requeat. 




